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Gautarn Iron arld Steel Trading Company

Vijsun Engineers Pvt. Ltd.
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ORDER
TCP 998/IBC/NCLT/MB/MAH/2017

1. 
-Learned 

Representatives of both sides are present and stated that a
"settlement" is in progress and seeking adjournment.

2. Adjor,Ilecl]lo 3qL10.2017, by consent.

Sd/- ,.
BHASKARA i'f NTULA MO}IAN

Member (Judiciat)
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